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A m e n d m e n t  t o  Ir o n  a n d  S t e e l  
(C o n t r o l )  O r d e r

The Minister of Steel, Mines and 
Fuel (Bardar Swaran Singh): I beg
to lay on the Table, under sub-section
(6) of section 3 of the Essential Com-
modities Act, 1955, a copy of the 
Notification No S.O 2369/ESS. COMM 
IRON & STEEL/AM (3) dated the 13th 
November, 1958 making certain 
amendment to the Iron and Steel 
(Control) Order, 1958 [Placed in 
Library See No. LT-1033/58].

E i g h t h  R e p o r t  o f  U n i o n  P u b l i c  
S e r v i c e  C o m m i s s i o n

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
I beg to lay on the Table, under 
Article 323(1) of the Constitution, a 
copy of the Eighth Report of the 
Union Public Service Commission for 
the period 1st April, 1957, to 31st 
March, 1958 [Placed in Library. See 
No. LT-1034/58].

N o t i f i c a t i o n s  i s s u e d  u n d e r  A l l  I n d i a  
S e r v i c e s  A c t

Shri Datar: I beg to lay on the 
Table, under sub-section (2) of Sec-
tion 3 of the All India Services Act, 
1951, a copy of each of the following 
Notifications: —

(1) G.S.R No. 1055 dated the 8th 
November, 1958 ntakmg cer-
tain amendments to the Indian 
Administrative Services (Pay) 
Rules, 1954.

(2) G S.R. No. 1078 dated the 15th 
November, 1958 making cer-
tain amendments to the Sche-
dule to the Indian Adminis-
trative Service (Pay) Rules, 
1954. [Placed in Library. See 
No. LT-1035/58],

A m e n d m e n t  t o  In t e r n a t i o n a l  C o p y -
r i g h t  O r d e r

The Minister of Scientific Research 
and Cultural Affairs (Shri Humaywi 
KaMr): I beg to lay on the Table,
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under Section 48 of the Copyright Act,
1957, a copy of Notification No. S.O. 
2269 dated the 21st October, 1958, 
making certain amendment to the 
International Copyright Order, 1958. 
[Placed in Library. See No. LT-1036/ 
58].

N o t i f i c a t i o n  i s s u e d  u n d e r  S e a  Cus-
t o m s  A c t

Dr. B. Gopala Reddi: I beg to lay
on the Table, under sub-section (4) of 
Section 43(B) of the Sea Customs Act, 
1878, a copy of each of the following 
Notifications: —

(1) GS.R No 957 dated the 18th 
October, 1958.

(2) GSR No 958 dated the 18th 
October, 1958 containing the 
Customs Duties Drawback 
(Cigar Wrapper Tobacco) 
Rules, 1958

(3) GSR No 999 dated the 25th 
October, 1958. [Placed tn 
Library. See No LT-1037/ 
58].

N o t i f i c a t i o n s  i s s u e d  u n d e r  S e a  Cus-
toms A c t  a n d  C e n t r a l  E x c i s e s  a n d  

S a l t  A c t

Dr. B. Gopala Reddi: I beg to lay 
bn the Table, under sub-section (4) 
ftf Section 43B of the Sea Customs 
Act, 1878 and Section 38 of the Cen-
tral Excises and Salt Act, 1944, a copy 
Of each of the following Notifica-
tions:—

(1) GSR No 959 dated the 18th 
October, 1958 making certain 
further amendments to the 
Customs and Central Excise 
Duties Drawback (Art Silk) 
Rules, 1957.

(2) G.S.R. No. 986 dated the 25th 
October, 1958 containing the 
Customs and Central Excise 
Duties Drawback (Steel Pro-
ducts) Rules, 1958. [Placed 
in Library. See No. LT-1038/ 
Ml-
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